
Written A*naen BRUDBA IB M l (SAKA) ffr tto  AmwMrrx ^

la to stateiimtits at actoHunt

______________________
Onapenta- Rehabili- Total 
tion AppH- tadon 

cations Grant
Applications

April, 59 . 12,316 355 i*»87*
39 . 11,947 3*4 ia .3*1

fune,S9 10,790 4x0 i i , t l o
July, 59 • 8,297 503 8,800

Total . 43,550 1,642 45,192

JMttfc OwMrtrolil Sections la Foreign 
Coantrles

M l. Shri Ajit Singh Sarhadi: Will 
the Minister of Commerce aad Indus- 
trjr be pleased to state:

(a) the names of the countries 
ilrhere the new commercial sections 
have been opened with show rooms 
during the period from 1956 to 1059 so 
far;

(b) the total expenditure incurred 
thereon; and

(c) whether by openihg such sec-
tions there has been any appreciable 
increase in exports?

The Deputy Minister of Commerce 
and industry (Shri Satith Chandra):
(a) and (b). A statement showing the 
commercial sections and show-rooms 
opened during the period from 1958 to
1959 (upto June) and expenditure 
incurred thereon during the years 
1956-57 to 1958-59 is laid on the Table. 
Later figures of expenditure are not 
yet available. [See Appendix IV, 
annexure No. 55.]

(e) A note showing the India’s 
export Trade with the countries where 
fcehunerdal sections and show-rooms 
etc. Have beeh opened during the 
period from 1956 to 1958 is also laid 
an the Table of the House. [See Ap-
pendix IV annexure No. 55.]

Small scale bdMtrin
*445. 8bri Ajtt Singh Sarhadl: Will 

th* Minister ot Commerce aad ladaa- 
be pleased to state:

(a) whether any fresh allohhent of 
funds hat bedn made for Small Scale

Industries during the test Of the 
Second Five Year Plan period ia view 
ef (he itnpOttahce ttf SfbAtt Sale 
Industry in the development of 
country’s economy;

(b) if so, the amount thereof; aUGL
(c) the allocations made to differ-

ent States?

The Mlnttteg ef Industry (Shri 
Maanhhal Shah): (a) No Sir. On the 
other hand consequent on reappraisal 
of the Plan the total outlay tor 
Village and Small industries has been 
reduced and so also the allocation for 
Small scale industries.

(b) and (c). Do not arise.

Accidents in LakhJUafear Qaarry
2446. Shri Mohammed Elias: Will 

the Minister of Laboor aad Esapley-
ment be pleased to state:

(a) the number of accidents that
took place in Lakhampur Quarry, 
District Birbhum, Bengal during
JahuAry to June, 1959;

(b) whether any steps were taken 
by the Chief Inspector of Mines on re-
ceipt of the news of the accident*; 
and

(c) if so, the various steps taken in 
the matter?

The Depaiy Minister of Labenr 
(Shri Abid AU): (a) One.

(b) and (c): The matter was in-
quired into by an Oftlcer ot the De-
partment of Mines. The occurrence 
was found to be accidental.

M isappropriation o f Money la IMu> 
bilitathm  Departiaeat

M41. Shri AtreMndo Ohesal: Will 
the Minister of RefeabilitifiMl M l 
JMaMity Affairs be pleased to state:

(a) whether any money granted by 
the Centre to the Rehabilitation De-
partment of West Bengal was mis-
appropriated by some persons between 
1951 and 1958;




